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(b) No. 

(c) Does not arise. 

(d) The matter was carefully con-
sidered by Government and raid was 
not recommended. Since then. Dr. 
Sa if uddin has died. 

ThIrd Plan Production Tar,ets 

·90. Shrl P. C. Borooab: Will the 
Minister of PlaDninr be pleased to 
ltate: 

(a) whether the possibility of ful-
IUment of the Third Plun production 
targets in regard to the various agri-
cultural and industrial commodities 
has been lately assessed in the light 
of the actual production up till the 
er,d of December, 1965; , 

(b) if so, how far Govcrnment'~ 

estimates agree with those of the 
World Bank Team which recently 
visited India; 

(c) the targets in respect of which 
goo;ls are not likely to be achieved 
by the end of the plan period; and 

(d) tho estimated shortfall and tho 
reasons therefor? 

The Minister of PlaDJllnr (Shrl 
A.oka Mehta): (a), (e) and (d). 
Based on the latest information avall-
aLlc ,8 l'tatemcnt indicnting the like-
ly production In the last year of the 
Third Plan Bnd reasons of major 
shortfalls in respect of agricultural 
arad industrial commodities is laid on 
the Table of the HOllse. [Placed in 
Librnry. See No. LT-5480/661. 

(b) The World Bank Team has not 
80 rar submitted a 10nnal report to 
the Government of India. It is, there-
fore, not pos.o;ible to draw any com-
parisons. 

Eviction 01 P ....... ts from Project 
Areas 

245. Shrt A. K, GopaJa.n, Will the 
Minister of Irrlltatlon and Power be 
ploased to state: 

(a) whether the Government are 
aware that arran~ements have been 
completed for the eviction Of peasants 

from Vimalaglri, Chattikuzhl-Uppu-
thodu-Puthinaram-Kandum Kama-
k,hi-Narakakkanan-Nayarapara and 
Pandipara-Project areas in Kottayam 
Distrkt, Keralo; . 

(b) whether Government haVe re-
oeived any representation against the 
proposed eviction; and 

(c) if BO, their reaction theroto? 

The Minister of Irrigation and 
Power (Shrl Fakhruddln Ahmed): 
(a) State Government have reported 
that enumeration work is in progre~s. 

(b) Yes. 

(c) The matter is under considera-
tion. 

Thermal Plant lor Keraia 

266. Shrl A. K. GOI>:,"n: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether it is a fact that the 
German Democrutic Rr.puhlic have 
oll'ered to help in the .,tabll.hment of 
a Thermal Plant in Kerala a few 
months ago; and 

(b) If 50, Governments roactio. 
thereto? 

The 
powf!r 
(a) No. 

Minister of Irrigation and 
(Shrl Fakhrl1ddln Ahmed): 

(b) Does not arise. 

Power Supp,,. in Kerala 

t67. Shrl A. K. Gopalan: Will the 
Mini.t.r of Irrigation and Power be 
pleased to state: 

(a) how mu:-h reduction wall im-
posed on the COnSUmf"T;:; in p::..wer 
supply during December, 1965 In 
Kerala; 

(h) the number of industries .... hleh 
were aftected by this cut; 

(e) the number of workers lObo 
were rendered jobless; and 

(d) wh ,ther there Is any Bcheme 
to stop its recurrence in the camin. 
year? 




